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planned basis. In addition, telephones are also being 
gradually provided at all manned level crossing gates.

(4) Surprise checks and night inspections are regularly 
conducted to check the alertness of gatemen.

(5) Joint ambush checks with civil authorities are 
conducted to nab errant road vehicle drivers under 
the provisions of the Motor Vehicles Act, 1988 and 
the Railways Act, 1989.

(6) Publicity campaigns are periodically launched through 
various media like quickies on TV, radio, cinema 
slides, posters, newspaper advertisements and street 
plays etc. Involvement of village panchayats in the 
railways, public awareness programmes is also being 
done.

(7) State Governments are requested from time to time 
to exercise strict control while issuing driving licenses, 
especially to drivers of trucks, buses and other heavy 
vehicles.

Corruption Cases

*333. DR. MURLI MANOHAR JOSHI: Will the Minister of 
RAILWAYS be pleased to state:

(a) the number of cases of corruption, dishonesty and 
assets disproportionate to the income of civil servants 
investigated by the Vigilance Department of the Ministry in
1995-96;

(b) the number of officers involved in the above cases 
gradewise;

(c) the number of complaints received for corruption and 
dishonesty during 1995-96 and the action taken thereon;

(d) whether the vigilance initiate action suo moto against 
the staff suspected to be dishonest and corrupt; and

(e) whether the Ministry have any review of the 
functioning of powers of the Vigilance Section under their 
control and if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN) : (a) During 1995-96, 26,651 number of cases 
pertaining to corruption, dishonesty and disproportionate 
assets were investigated by Vigilance Department of the 
Ministry of Railways.

(b) 356 gazetted officers were involved in the cases 
investigated. The gradewise break-up of officers involved is as 
under:

(i) Joint Secretary Level and above ......40

(ii) Junior Administrative Grade/
Selection Grade officers ......98

(iii) Senior Scale officers ...... 102

(iv) Junior Scale officers ...... 116

(c) A total of 9258 complaints were received during 1995-
96 out of which 3467 were investigated, 4305 were filed as no 
verifiable details were available and 1432 sent to other 
Departments for action as no vigilance angle was involved. 
The balance 54 complaints were carried forward to next year 
as investigation could not be completed during 1995-96.

(d) Yes, Sir. Preventive checks and decoy checks are 
conducted against staff and officers of doubtful integrity.

(e) The functioning of the Vigilance Wing of the Railways 
is reviewed every month by the Board and every quarter by 
Central Vigilance Commission, There has been no recent 
review of the powers of Vigilance Wing.

Central Assistance under A.R.W.S.P.

*334. SHRI BANWARl LAL PUROHIT:
SHRIMATI LAKSHMI PANABAKA:

Will the Minister of RURAL AREAS AND EMPLOYMENT 
be pleasec4 to state :

(a) whether the Union Government have asked the States 
to prepare a concrete action plan to merit Central assistance 
under the Accelerated Rural Water Supply Programme 
(ARWSP);

(b) if so, the annual outlay approved for 1997-98, therefor;

(c) the total target set for covering habitations both under 
the ARWSP and Union Territories sector Minimum Needs 
Programme;

(d) the names of States that have drawn the action plan 
on water, so far; and

(e) the total amount sanctioned and released under this 
plan, State-wise, particularly to Andhra Pradesh?

THE MINISTER OF RURAL AREAS AND EMPLOYMENT 
(SHRI KINJARAPPU YERRANNAIDU) : (a) Yes, Sir.

(b) The annual allocation approved for 1997-98 under the 
ARWSP is Rs. 1126.90 crore.

(c) The total target 1997-98 is to provide safe drinking 
water facilities to 90454 habitations.

(d) All the States have prepared tl *e Action Plan for 
providing safe drinking water facilities to Not Covered and 
Partially Covered habitations.

(e) The State-wise details of the total amount sanctioned 
and released for 1997-98 are given in the Statement.
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Statement

Allocation and Release under ARWSP during 
1997-98

(Rs. In lakhs)

SI. No. Name of State/UT Allocation Release
1 2 3 4

1. Andhra Pradesh 7964.00 3982.00

2. Arunchal Pradesh 1444.00 722.00

3. Assam 2438.00 1219.00

4. Bihar 9380.00 0.00

5. Goa 227.00 113.50

6. Gujarat 4987.00 2336.00

7. Haryana 2736.00 1368.00

8. Himachal Pradesh 1596.00 798.00

9. Jammu & Kashmir 4431.00 2215.00

10. Karnataka 7325.00 3662.00

11. Kerala 3724.00 1862.00

12. Madhya Pradesh 8817.00 4708.50

13. Maharashtra 10602.00 5301.00

14. Manipur 529.00 264.50

15. Meghalaya 568.00 284.00

16. Mizoram 406.00 203.00

17. Nagaland 422.00 0.00

18. Orissa 4173.00 2086.50

19. Punjab 1330.00 665.00

20. Rajasthan 11863.00 5931.50

21. Sikkim 372.00 186.00

22. Tamil Nadu 6314.00 3157.00

23. Tripura 503.00 251.50

24. Uttar Pradesh 14775.00 7387.00

25. West Bengal 5704.00 2852.00

26. A. & N. Islands 12.50 0.00

27. Dadra & Nagar Haveli 12.50 0.00

1 2 3 4

28. Daman & Diu 12.50 0.00

29. Delhi 5.00 0.00

30. Lakshadweep 12.50 0.00

31. Pondicherry 5.00 0.00

Total 112690.00 51556.50

Development of Railway Facilities

*335. PROF. P.J. KURIEN :
SHRI A. SAMPATH :

Will the Minister of RAILWAYS be pleased to state :

(a) whether the development of railway facilities in some 
States, particularly in Kerala are not upto the mark to satisfy 
the needs of the passengers;

(b) if so, the steps taken by the Government to develop 
railway facilities in those States; and

(c) the fund allocated and released for the development 
of railway facilities during each of the last three years and 
current year so far?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) and (b) Railway facilities are being developed 
keeping in view the operational requirements of the Railways 
and the needs of passenger and freight traffic. Severe paucity 
of funds is a major constraint in the development of facilities 
to the extent required. On-going works relating to doublings, 
construction of new lines and railway electrification in progress 
in Kerala are given below :

1. Angamali-Sabarimala new line

2. Quilon-Tirunelveli-Tirchendur-gauge conversion

3. Shoranur-Managalore doubling

4. Kuttipuram-Guruvayoor doubling

5. Quilon-Trivandrum doubling

6. Railway Electrification-Erode-Palghat-Ernakulam 
including Cochin Harbour terminus

7. Kottayam-Enumeli New Line in Supplementary 
Demands for Railways 1997-98.

New trains have also been introduced to serve the 
State of Kerala from time to time. Recent effort in this 
connection has been the H. Nizamuddin-Cochin Express 
once a week and extension of Howrah-Cochin Express to 
Tiruvananthapuram.


